
NATIONAL COMPANY LAW TRIBUNAL
NEW DETHI BENCH

NEW DELHI

COMM:

PRESENT: SH. R.VARDHARATAN
HON'BLE MEMBER (J)

c. P. NO.63(ND)201s
CA. NO.

SH. M.K. HANJUM
HON'BLE MEMBER (J)
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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY IAW TRIBUNAL ON 22.09.2016

NAME oF THE COMPANY: M/s col. Ajay Ahlawat V/s. M/s. Royal Hunting Hotels M, Ltd.

SECTION OF THE COMPANIES ACT: 3971398
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ORDER

Learned counsel for the respondent is present and ready to argue the matter' However Mr'

ManojKumar|earnedcounse|whohasappearedonbeha|fofthelearnedcounseIrepresentingthe
petitionerstatedthatthearguingcounse|isindisposedtoday.Heseeksandisgiventwoweeks,timeas

last chance to advance the arguments in the matter'

List on 17.10.2016.\ sdp
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(Maharai Krishan Hanjura)
Member (Iudicial)
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Member (Tudicial)


